
325    Ref.  to  effluent discharge      [ 4 MAR.   1983 ]   from  dying  mills  it>   Rajasthan   326 

SHRI MURLIDHAR CHANDRA- 
KANT BHANDARE (Maharashtra): By 
coincidence the Minister is here. I wa,; 
just wondering how all the Special 
Mentions relate to his Department. 

SHRI A. G. KULKARNI: Whether he 
is present here or not, he is not expec- 
ted to reply. It h ony in the wilderness 
we are making appeals. 

Sir. the heading of the news item is: 
"Son of PM's aide in 'dubious deal' ". 
The whole point seem;, to be that a deal 
has been struck with Ferranti of U.K. for 
the procurement of, what they call, the 
micro-processor-based system for the 
ONGC and the Indian Oil Corporation, 
and for that purpose, it is stated that 
Shri Ashok Parthasarthy, who is the 
Department, has gone out of h\, way. 
Sir, I quote just three sentences which 
will   throw some  light on this  matter: 

"The inquiry was conducted under 
the order of the PM into the conduct 
of Parathasarthy who presided over the 
deal. The report of the committee said 
that by and large the team lacked pro- 
fessional standing in the area of com- 
puters in the area of the hardware and 
software architect point of view. No 
computer of communication expert of 
the Department of Electronics accom- 
panied the team," 

This is what it seems Mr. Parathasarthy 
did on his own. The previous Minister, 
Mr. C.P.N. Singh, complained to the 
Prime Minister about this. He has stated 
like   this   in   the  file.- 

"seriousness of the case deserves at- 
tention and unless serious action is 
taken, I feel the Government will be 
embarrassed some day if such lapses 
come out into the open. Deterrent ac- 
tion would enhance the administrative 
capability of the Government". 

This is what Mr. C.P.N. Singh, the pre- 
vious Minister, had stated. And the final 
outcome is that the file has not reached 
the Prime Minister and the deal has been 
carried  through. 

I am only worried, there are two as- 
pects in this. One is the dubious way in 
which it is handled. And the second is 
that ihe indigenous technology has been 
given a go-by by certain people near the 
Prime Minister's Secretariat, which, if it 
had been processed properly, as Mr. C.P. 
N. Singh has slated, could have been avoi- 
ded. Thereby htkhs and crores of rupees 
are spent unnecessarily and locked. Sir, 
I draw your attention to it. with the hope 
that you will advise the Government to go 
into this news-item and the mention I 
made. A reply could be given to me and 
to the people and to the House as to what 
has actually happened is correct or not. 
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